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(c) The inclusion/exclusion of bulk drugs 
under price contro'i under DPCO 1987 is 
mainly based on the recommendations made 
by the Kelkar Committee in its main as well 
as supplementary report. 

(d) and (e) The representations with 
regard to inclusion/exclusion of bulk drugs 
under price control (including Tinidazole) are 
under examination of Government. 

Setting up a National Cable  Authority 

744. SHR1MATI RAT AN KUMARI: . 
SHRI BEKAL UTSAHI: DR. 
RATNAKAR PANDEY: 

Will the Minister of INFORMATION 
AND BROADCASTING be pleased to state: 

(a) whether it is a fact that Government 
have decided to set up a National Cable 
Authority to provide licence and regulate the 
growth of Cable TV in the country; and 

(b) if so, the details thereof'. ' 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING     (KUMARI     GIRIJA 
VYAS): (a) and (b). No, Sir. This is, how-
ever, one of the recommendations made by 
the Inter-Depart mental Committee set up io 
look into various aspects of Cable TV 
Networks and Dish-Antennae Systems. 

People  below   Poverty  Line 

745. SHRI MOHAMMED AFZAL alias 
MEEM AFZAL: 

MAULANA OBAIDULLAH 
KHAN AZMI: 

Will the Minister of PLANNING AND 
PROGRAMME IMPLEMENTATION be 
pleased to state: 

(a) the number of people living below the 
poverty line in the country at present; 

(b) whether there has been any decline in 
the number of people living below the 
poverty line during the last three years; and if 
so, details thereof; and 

(c) the percentage of Muslims out of the 
total Muslim population    who are living 

below  poverty line at    present State-wise 
details thereof? 

THE MINISTER OF STATE (INDE-
PENDENT CHARGE) OF THE MINISTRY 
OF PLANNING AND PROGRAMME 
IMPLEMENTATION (SHRI H. R. 
BHARDWAJ): (a) In 1987-88, the latest year 
for which information is available, the 
number of people living below poverty line in 
the country was 2376. 7 lakh. 

(b) Information on the number of people 
living below poverty line for the years later 
than  1987-88  is not available. 

(c) Estimates of percentage of population 
living below poverty line on the basis  of  
sects are not  collected. 

 


